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(2) A statement (Hindi and Eng-

- lish versions) showing reasons

for delay in laying the papers
mentioned at (1) above.

[Placed in Library, See No. LT—
- 213/91]

Annual Report of and Review on the
working of the Indian Statistical In-
stitute, Calcutta, for 1989-90, etc.

THE MINISTER OF STATE OF
THE MINISTRY OF PLANNING
AND PROGRAMME IMPLEMEN-
TATION (SHRI H. R. BHARD-
WAIJ): I beg to lay on the Table—

(1) (i) A copy of the Annual Report
(Hindi and English versions) of
the Indian Statistical Institute,
Calcutta for the year 1989-90
along with Audited Accounts.

(i) A copyv of the Review
(Hindi and English versions)
by the Government on the
working of the Indian Statisti-
cal Institute, Calcutta, for the
year 1989-90.

(2) A statement (Hindi and Eng-
lish versions) showing reasons
for delay in laying the papers
mentioned at (1) above.

[Placed in Library, See No. LT—
214/91]

Notifications under Essential Com-
modities Act, 1955, etc.

THE MINISTER OF STATE OF
THE MINISTRY OF FOOD (SHRI
TARUN GOGOI): 1 beg to lay on
the Table—

(1) A copy each of the following
Notifications (Hindi and En-
glish versions) under sub-sec-
tion (6) of section 3 of the
Essential Commodities Act,
1955:—

(i) The Sugar (Price Deter-
mination for 1990-91 Pro-
duction) Amendment
Order, 1991 published in
Notification No. G.S.R.

SRAVANA 9, 1913 (S4KA)
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"151(E) in Gazette of India
(ilggeld the 19th March,

(ii) The Sugar (Price Deter-
mination for 1990-91 Pro-
duction) Second Amend-
ment Order, 1991 publish-
ed in Notification No.
G.S.R. 185(E) in Gazette
of India dated the 27th
March, 1991.

[Placed in Library. See No. LT-

215/91]

(2) A copy of the Corrigendum

(Hindi and English versions)
to the Notification No. G.S.R.
855(E) dated the 23rd October,
1990 regarding the Sugar
(Price Determination for the
year 1990-91 Production) Or-
der, 1990,

[Placed in Library. See No. LT-

216/91]

(3) A copy of the Food Corpora-

tion of India (Staffy (First
Amendment) Regulations, 1991
(Hindi and English versions)
published in Notification No.
56 No. EP 16(3)/88 in Gazette
of India dated the 12th March,
1991 under sub-section (5) of
section. 45 of the Food Cor-
poration Act, 1964.

[Placed in Library. See No. LT-

217/91]

!

(4) (i) A copy of the Annual Re-

port (Hindi and English ver-
sions) of the Food Corpora-
tion of India for the year 1989-
90 along with Audited Ac-
counts under sub-section (2) of
section 35 of the Food Cor-
poration Act, 1964.

(ii) A copy of the Review
(Hindi and English versions) by
the Government on the working
of the Food Corporation of
India for the year 1989-90.



